NATIONAL COMPANY LAW APPELLATE TRIBUNAL

6™ FLOOR, EZHILAGAM ANNEXE BUILDING, CHEPAUK, CHENNAI, TAMILNADU

DAILY CAUSE LIST DATED 01.07.2022 (FRIDAY)

CHENNAI BENCH (VIRTUAL MODE)

10:30 AM

In the Court of Hon’ble Mr. Justice M. Venugopal, Member (Judicial), and Hon’ble Mr. Kanthi Narahari, Member (Technical)

For Admission (Fresh Cases)

S. Case No. Name of the parties Counsel for Counsel for
No. Appellants Respondents
1. | Comp App Bajaj Promoters Pvt Ltd. M. S.
(AT)(CH) \% Viswanathan,
No0.40/2022 The Registrar of Companies V. Arvind
Rajagopal
2. | Comp App M/s Bank of India R. Umasuthan,
(AT)(INS) \% K. Bhaskar
N0.200/2022 Pavan Kankani and 3 ors
(1A No.151/2022) With
3. | Comp App M/s Bank of India R. Umasuthan,
(AT)(INS) \Y K. Bhaskar
No0.201/2022 Pavan Kankani and 3 ors
(1A No0.152/2022) With
4. | Comp App M/s Bank of India R. Umasuthan,
(AT)(INS) \Y K. Bhaskar
No0.202/2022 Pavan Kankani and 3 ors
(1A No0.153/2022) With
5. | Comp App M/s Bank of India R. Umasuthan,
(AT)(INS) \Y K. Bhaskar
No0.203/2022 Pavan Kankani and 3 ors
(1A No.154/2022)
6. | Comp App R. Shankar AG
(AT)(INS) \ Sathyanarayana
N0.246/2022 T.R Ravichandran
(1A No0.293/2022)
7. | Comp App The Regional Provident Fund M. Palanimuthu
(AT)(INS) Commissioner
No0.179/2022 \
(IA NO. 405, 406 & | Mr.Arunava Sikdar Resolution
404/2022) Professional M/s.The National Sewing
Thread Company Ltd
8. | Comp App V Raviprakash Adithya Reddy
(AT)(CH) \
No0.41/2022 Associated Broadcasting Company
(1A No0.529/2022) Pvt Ltd and 9 ors
For Admission (After notice)
S. Case No. Name of the parties Counsel for Counsel for
No. Appellants Respondents
9. | Comp App SAHADULLA M I Varsha P.V. Dinesh, Vinod P.V
(AT)(INS) \Y Balasubramanian, | for R1
No0.49/2022 STATE BANK OF INDIA KMD Mubhilan,
(IANO.98,99 & Pavitra
100/2022) Venkateswaran




10. | Comp App SahadullaM | Subhang P. Nair, P. V. Vinod
(AT)(INS) \Y Pavitra
No0.289/2021 State Bank of India & ors Venkateswaran
(IAN0.617 &

618/2021)

11. | Comp App E.M.Najeeb K.S. Aishwarya. V- RP,
(AT)(INS) No. V Ravichandran, S. | P.V. Dinesh,
310/2021 State Bank of India (Stressed Asset Manjula Devi Vinod. P.V
(IANO Resolution Branch) SARB
651,650/2021)

12. | Comp App B Rajesh A S Sathish Arvind for R1,
(AT)(INS) V Kumar R. Vidhya Shankar for
No0.285/2021 N Sivachalam R2 to R4

13. | TA (AT) Ammana Bio Pharma limited S.K. Mohanty for | Y. Suryanarayana,
No.73/2021 V Al, Sanjib Kumar Mohanty

Mr. B.R Jayaram Kamlendra Singh | Amit Acharya,

14. | Comp App Carissa Investments LLC Nazim Khan SP Singh
(AT)(INS) No. Vv
124/2022 Indu Techzone Private Limited
(IA'NO 291/2022
JANO
290/2022,1A NO
289/2022)

For Hearing

S. Case No. Name of the parties Counsel for Counsel for

No. Appellants Respondents

15. | Comp App Aljo Joseph (Suspended Director of PV Vinod Varun Srinivasan
(AT)(INS) No. Orma Marbles Palace Private Limited)

251/2021 VvV

(IANO DHANALXMI BANK LIMITED
533/2021,1A NO

532/2021)

16. | Comp App P. Naveen Chakravarthy B.Deepak T.Ravichandran R1,
(AT)(INS) No. V Narayanan L.Ganesh R2
32/2021 Ramakrishnan Sadasivam Niveditha Bharakara
(IA'NO 74, 75/2021
& IANO 111/2022)

17. | Comp App M/s Kineta Global Limited Arun Kathpalia P.H. Arvindh Pandian,
(AT)(INS) No. V R. Kannan
302/2021 IDBI Bank Limited Varun Srinivasan for
(IA NO 640/, 641, R1to R6
639/2021, 92 & 97
& 340/2022)

18. | Comp App VENKATA SIVAKUMAR V GL Soni Dinkar Kumar
(AT)(INS) \Y Abhishek Batra Ritesh Tiwari

No0.8/2022

IDBI BANK LTD




19. | TA (AT)No.10/
2021 in Comp App
(AT) 184/2019

Mr. M. Appayya & Ors.
V

Mr. M. Chandra Sekhar Rao & Ors.

Anshuman Sharma | S. Chidambaram

Copy to:

1. Notice Board

2. Website: www.nclat.nic.in

For Assistance,

1.Dy. Registrar - PH No.: 044-2888 0500

2.Court Officer - PH No.: 044-2888 0450

3. For VC Link: nclatchennai@gmail.com

By the order of Hon’ble Member (J)

(Chennai Bench)
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